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The Minister of State in the Minis-
try of Transport ang Communications
(Shri Raj Babadur): (a) Some acci-
dents have occurred as may happen on
any road, but they were not necessarily
due to the carriageway width being
12 ft.

(b) and (c¢). Two works costing Ks.
1726 lakhs were sanctioned in 1959
for widening the carriageway from
12’ to 22’ between miles 51 and 74 and
between miles 101 and 116 and the
work is nearly complete. Two more
proposals for widening the road bet-
ween miles 17 and 37 have been fram-
ed but cannot be sanctioned due to
paucity of funds.

Bridge on Hyderabad-Masulipatam
Road

3286. Shri Laxmi Dass: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that one
bridge at Hyderabad-Masulipatam
road al mile No, 35 in Nalgonda Dis-
trict had been washed away duve o
heavy rains three yecars back;

(b) if so, why reconstruction work
has not started =o far; and

(v} il any work has been startod
now, when the small wil  he
completed?

The Minister of State in the Minis-
try of Transport and Comununicai ons
(Shri Raj Bahadur): (a) lo (¢). Pie-
sumably the Member is refoerring to the
bridge at mile 35/4 on Hyderabad-
Masulipatum road, which was woashed
away in June 1960. Reconstruction of
this bridge was faken up and is now
practically completed,  The bridge is
expeceted to be thrown open to traific
shortly.

Bhakra Dam

3287. Bhri D, C. Sharma: Will the
Minister of Irrigation and Power be
pleased tp state:

{a) whether it is proposed to prect
a statue in honour of the Bhakra Dam
workers; and
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(b) if so, the details thereof”

The Minister of State in the Minis-
try of Irrigation ang Power (Shri
Alagesan): (a) Yes.

(b) A sub-committee has been ap-
pointed by the Bhakra Control Board
to work out the details

Bhakra Dam

3288. Shri D. C. Sharma: Will thu
Minister of Transport and Communi-
cations be pleased to stale:

{a) whether Centre has allocated o
sum of Rs. 12 lakhs to provide ameni-
ties for sightseers at Bhakra Dam; and

(b) if so, the details of the ameni
ties to be provided?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) and
(b). The Plun of the Central Govern-
ment for the development of {ourisi
during the Third Plan period include:
a provision ol T 1200 lakhs lor pro-
vision of facilitics  for tourists
Govind Sagar at Bhakra Dam.  Tia
facilities contemplated gre a rest house
cafeleria, puavilions, boating  fneilitne
ang waler skiing,

Loans to States for Agricultural
Develepment

3289, Shrimati Jyotsna Chanda: Wil
the Minister of Community Develop-
ment, Panchayati Kaj ang Ce-opera-
tiop be pleased to «tate:

(o) what amount of loans have becn
given to the States for the purpose ol
agricultural development with break-
up of annual figures from the financial
year 1957-58 to 1961-62 State-wise;

(b the amounts of loans recovered.
State-wise, uplo this date; and

() whether Governmenl propuse o
set up a committee to investigate into
thr  cooperative movement in the
States and to adopt ways and means
to strengthen the movement and to
make it more effective?
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The Deputy Minister of Community
Development, Panchayati Raj and Co-
operation (Shri Sham Dhar Misra):
(a) and (b). The Minister for Food
and Agriculture will lay on the table
of the Sabha necessary information as
soon as it is available.

(c¢) No, Sir. Government had  1ve-
cently set up a Committee on Coope-
rative Credit and a Working Group
on Co-operative Farming., The reports
of the Committee and of the Working
Group as wel] as decisions of Gov-
ernment thereon had already been laid
on the table of the Saubha. Steps are
now being taken to implement these
decisions.

Promotion of Commercial Clerks on
Howrah Division

3290 [ Shri Mohammad Elias;
"7 7 Shri Dinen Bhattacharya:

Will the DMinister of Railways be
pleased to state:

(a) whether it iy o facy that in the
Howrah Division of the Eastern Ruil-
ways many Commercial Clerks have
not been promoted even after comple-
tion of 18 yearsy of scrvice; and

(b) if so, the reason therefor?

The Deputy Minister in the Minis-
try of Railways (Shrj Shahnawaz
Khan): (a) and (b). Informution is
not readily available and will be luid
on the table of the Sabha.

Promotion of Commercial Clerks on
Railways

| Shri Mohammad Elias:

3291 1 Shri Dinen Bhattacharya:

Will the Minister of Railways bc
pleaseq to state:

(a) whether it is g fact that after
re-grouping of the Railways ail Zonal
Railways are to follow an identical
policy of promoting commercial
clerks;

(b) whether it is a fact that the
promotion of these commercial clerks
is on the basis of seniority;

(c) whether it is also a fact that the
Eastern Railway authorities follow a
different policy; and

{d) if so, the details thereof?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) to (d). Information is

not readily available and will be laid
on the table »f the Sabha,

Legnal Action Against Person for
Supply of Fertilizers

3292. Shri A. K. Gopalan: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that some
people have been arrested in Bombay
in connection with the supply of ferti-
lizers by their firm;

(b) whether any charges have been
frumed and case js procecding against
them; and

(ey if so, al what stage are the
procecdings?

The Minister of State in the Ministry
of Food ang Agriculture (Dr. Ram
Subhag Singh): (a) Yes.

(b) and (¢). The matter is still
under police investigation.
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